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THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHR1 JAGDISH
TYTLER) : (a) to (¢) No, Sir. How-
ever, this work is included in Annual
Plan 1991-92 for sanction 2at an
estimated cost of Rs. 35 crores.

Sick Industrial Units

Written Answers

2537. SHRI HARIN_ PATHAK
Will th nister o FINANCE

be pleased 10 state the details of the
extent of funds loaned by nationalised
banks to sick industrial units; and the
steps taken to convert these units into
profitable ones?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI DALBIR SINGH) : The Rescr-
ve Bank of In:ia (RBI) has reported
that the outstanding bank credit from
nationalised hanks to sick industnial
units as at the end of December, 1983
(the latest date for which informction
has been compiled and is available)
.mounted to Rs. 5243.98 crores.

Detailed guidelines have been issued
by RBI regarding the formulation
and implementation of rehabilitation
packages for the revival of sick units
considersd poteniiaily viable.  Re-
habilitation packages provide, inter-
alia. for the funding of existing dues
o' banks and financial institutions
with an extended period Yor repayment
thereof in a phased manner, interest
concessions, grant of fresh term loan
as also fresh working capital facilities.

For non-SSI sick industnial com-
panies, the Board for Industrial and
Financial Reconstruction, a quasi-judi-
cial body sct up under the Sick Indus-
trial Companies (Special  Provisions)
Act, 1985, has been .doqu.tcly cme
powcrcd to ke reccssity  action
for the determination of preventive,
ameliorative, remedial and other mea-
sures and the expenditious enforcement
of such measures.
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Increase in Parliamentary Constituencies
due to growth of Population

2538. DR, VASANT PAWAR : Will
the Minister o , ICE AND
COMPANY AFFAIRS be pleased
to state :

(a) whether the number of Parlia-
mentary Constituencies in India is
likely to increase as a result of growth
of population as revealed bensus;
provisional figures of the recent Census:
and

(b) if so. the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLTAMEN-
TARY AFFAIRS AND THE MINIS-
TER OF STATF IN THL MINISTRY
OF LAW, JUSTICE AND COM-
PANY AFFAIRS AND PARLIA-
MENTARY AFFAIRS (SHRI RAN-
GARAJAN KUMARMANGALAM):
(a) and (b} No. Sir. As a matter of
fact, the Constitution (Seventy-first)
Amendment Bilt, 1990 which is pending
before Parliament proposes delimita-
tion of constitucncies without changing
the number thercof. .

'2 fu LeeeN00d ‘«A;amc-::/;

Foreign Loan

2539. SHRIMATI D. K. BHAN.
DARI] : WilTthe ¥ TR
B¢ Preased to state

(a) whether the Gosernment pro-
pose to ensure that all foreign loans
aid is strictlv u ed for pruchase of
capital poods for setting up mother
machines and not for soft projects
such as dairying and food processing
etc. for which internal resources can be
raised; and

(b) if so, the reaction of the Govern-
ment thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
{(SHR1 RAMESH{WAR THAKUR) :
{a) and (b) Foreign loan/assistance is
taken mainly for meeting the foreign

. exchange requirements of various pro-
ject and non-project programmes ac-
cording to our National Plan priorities.
However, bilateral/multilateral aid is
resorted 1o in respect of prosects for





